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LEGISLATIVE ASSEMBLY. 

Saturda!l, 1;IA Februar!l, 1921. 

_ The A,,~e bly ~t ill t,he Assembly Chamber at Twelve .of the Clock. 
'fhe HOl1oUl'able the President in the Chair. 

The Honourable the President: )IemLers desiring to take the Oath 
will pleaHC present themselveH at t.he ~a le in the order in hic~ their names' 
are (~alle  by the Seeretary. They WIll take the Oath or affirm III the manner 
prescribed. 

:\[EMBERS SWORN: 

:MI'. :Eardley Norton, M.L.A.; Ra.i Sahib Lakshmi Narayan Lat, M.L.A: i  -
Khan BahlUlur Saiyid Muhammad Ismail, M.IJ.A. ; Rao Bahadur Conjeeveram 
Krishnaswami Rao~ M.hA. ; and Rai Bahadur Sankata Pershad Bajpai, M.L.A. 

ELECTION OF DEPUTY PRESIDENT: 

The Honourable the President: 'fhe Assembly will now pl'OOOed to 
ballot for the election of a Deputy President .. 'l'hree candidates ha.ving been 
dulv nominated at the previous meeting of the .Assembly, the election will be 
bela without further dela.y. Ballot papers will be circulated by the offioials of 
the Allsembly to Members who will vote according to the instl11ctions plinted 
tbt.'Teon. 
You will now proceed to hallot. Baeh Member having duly filled up his 

hallot paper will advance to the table and place it in the ballot box with his 
own ha.nd. 

(The Jfem.'lJall tltelt proceeded to deposit tlte ballot pape1'8 itt lite bore.) 

The Honourable the President: Secretary will now open the box and 
(!ount the "o~". . 

(After tll.e COUllt.) 

The Honourable the President: 'fhe result of the eled;ion of a Deputy 
Presjdent is ILl' follows: 
'l'hcrc have voted for Mr. SIl..ciwhidanllonda Sinha 67, for Dr. H. S. Gour 

24, for Sir Deva PmRad Sarhadhikari 22. . 
J. t.herefore, declare :Mr. Sachchidananda. Sinha elected Deputy Pre"ident. 

Mr. Sachchidananda Sinha: I would like to Ray a word if you will 
permit me, Sir. J desire to eonvey to you my "enlOe of profound gratefulness 
for the Rignal honour eonferred npon me. I ha.ve had about 30 rears in 
puhlic life and I have been ill this Council for 11 years. But I rega.rd my 
ele('tion to-day R.fol an honour of which I may be justly proud. I ha.ve no 
deHirc to dctaill YOIl any longer than to express a hope tha.t I shall be able 
to justify the IJonfiden('c reposed ill me. 

The Honourable the President: :Nfl'. Deputy President, as you have 
at'cepted the office 1.0 which YOII have been elected, I may, I hope, be allowed, 
on behalf of wha.t I think I may call a united Assembly, to welcome you to the 
dut.ieR of your new oflice. 
Gentlemen of the Assembly, c,ertain questions have been brought to my 

l\otice relating to the comfort of Members both in regard to the pro ~ioll made 

( ;, ) 



, 
l. r~r.. TIV  . ~~ ~IBl ', 

[The Pl'L>sidc!nt.] 
for them ()Ilt at Raisina, ill ho .. tels alld eltJ(lwitel'e. As maMel'R of fhiH kind mnst 
1)£ necessity he raised from t.ime t9 time during the I'ittiugs of the AHSembl.y, 

J I t'hink it woVId bll eOllvenicllt for all of us that t.here (;Iwuld he an cRtah-
I lished hmly through whom suggeRtionR and I'oruplaint!'! el\n Iw made-a hody 
: which will be ill the greater part advisory, IJllt may pt>rhapll have other duties 
j entrusted to it. I. -.there~or( , wi"h 10 annOllll('t) tllh" morning that.a!'! R()()." 
\ as may be a House Comnllttee-l do not !my the name' House CommIttee) IS 
\ necessarily finally appr()ved, Imt a. Hout .~ Committee Himilar to thnt whieh rules 
i  • ')Ver the affairs of a Club-will "hortlv be H!'!tahlislwd in order to deal with such 
. matters. A.s soon as it iR eRtabli h~. I ho~)tl it will become til(' pmctice and 
. the custO\ll of )Iemoonl to deal throug'h the Committee within the Department 
Qr official eoncerned with their welfare and th('i,. ('omfort. . > 

• <;. I would now ~  the o ~rn ellt ~ ether they art' prepared t.o make a. 
statement regardlllg t,he OluuneSR willeb thl~y propose to take at tho Jirst 
meeting a.fter the celebrations next week-the fir!!t meetiug Leing held on 
the 15th l'ebruary. 

GOYER!\MENT BUSISESS I~OR lUTlI l"EBRUARY: 

The Honourable Ir. W. •. Hailey: .8efore I l!ompl.y with your 
request, Sir, perhaps you will allow me to Ray 011 beha.lf of Govf'rnrnent that 
tbe propOMaI that you have just pl8.l.'f.'d Ll'fore tile ASRemhly in l'('gard to the 
·eonstitution of a Committee is entirely acceptable to Oo erll e~t.  I ma.f say 
with coutidenee on Lf'half of my Honourable friend in (~har e ofthe LegiHlative 
Department and my Honoura.ble friend in eharge of t.he Public Works 
. Depa.rtment tha.t they will welcome the co-operation of such a. Committee. 

With regard to the business of the HOIu,e on the Ulth, Sir, we propose to 
introduce a. Bill regulating the !'a.la.ry of the Dtlputy President of the Aeaemhly ; 
alllO to introduce a Bill regarding the Indian '!'ea CesH, And we further 
propose to deal with the Re,;olution tabled hy Mr. Jaruuaclas DwaJ'kadas 
relating to t.he administration of martial law in tJle Punjab. I have, I ma.y 
say, aseertained that that course will he welcome u) Mr. Jamnada.1l Dwarkadas. 

The Honourable the President: I have to announce, for the information 
of ::\Iemhers, that a further opportunity for ta.king the Oath or affirming. in 
tbe manlier preR(!Iibed will he given immediately he£OI'e the formal inaugura-
tion of the tlfO Chamberil of the Indian e i~la.tut'e till W Hdne!!day, the gth, 
at or ahollt Q-:30 or 9-+0 A.M. 'rite opp<lttunity will he given Rllcceslliveiy, 
first, I understand, as already annonnced in the other ChamiJer, to Members 
"Hh~t CluunhCl·,. and then .to Memhertl of th.it! Chamher in order that t.hey ~y 
he prellent at the lnaugura.tlOn. 1 would l'emmd ::\lembtlrs-and 1 hope ·they \\'Ill 
remind thHir Colleagues who have not ytlt presenttld them;;elvI.lH-tbat t.hey will 
not be permitte(l t.o attend the form.\\ inaugura.tion of the] n dian 1.egiHlatul'tl by 
His n.oval Hi hlle!l~ the Duke of Clltlnaught Illllesl> they have previou!!ly 
ta.ken the Oath and thel'ehy beeome full Member!'! of tlither Chambel'. 
'rhe further lmsineMs befol'e the Meml)(ll'R of t]le Assem)'ly thi!! m.orning is 

the haUot fol' Bills a.nd ReRolution!l which will he taken in I1n informal mannel' 
~n ihis Chamber. J RhaH vacate the chair. hut I would invit.e Memhers to 
rema.in ill their seatM until the hl-Hot fo1' BillR awl ReRolutiolls har; heen taken 
in order tha.t it may be taken Mmoothly and in all. orderly fa~hion. 

'. This ASiemhly stands adjourned till Wednel4day morning, . Februal'y {lth, 
.at 'Q-30 A.)f., an<l thereafter till F ehruary 15th, at 1 1 A. U. 

I 



IS ATIV~ ASSEMBLY. 

Wednc,da!/, 9tA. Feol''Ual'!/, 1921. • 
• 

The A!!sembly met in the AsRembly Chamber at a Quarter to Ten of the I 
Clock. The Honourable the President in the Chair. 

MEMBERS SWORN: 

Raja Khushalpal Singh i Mr. Satish Chander Ghosh i Rai Bahadur Patri 
Ven"kata Brinivasa "Rao Garn. 

• 

• 

• 

., 


	000
	005
	006
	007

